Reported
Cease-fire talks on
‘Kutch-Sind border

they mean and whether the status
quo ante will mean complete vaca-
tion of all the territories which belong
to us including Kanjarkot. This is a
very serious matter.
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The Minister of Food and Agricul-
‘ture (Shri C. Subramaniam): How
can the Government bypass the Par-
liament? After all, if any such situa-
tion arises, I am sure, the statement
would be made in Parliament (Inter-
ruption).

Shri Vidya Charan Shukla (Maha-
samund): Since this matter has been
raised in this House and it will be
reported in the press tomorrow, I
think, it would be in the fitness of
things if there is a conclusive state-
ment by the Government on this
matter. Otherwise, it will create all
kinds of confusing thoughts among
the people.

Mr. Deputy-Speaker: 1 have com-
municated the intention of the House
to the Prime Minister and the Defence
Minister.

Shri Brij Raj Singh-Kotah (Jhala-
war): Before the House is adjourned,
we should be told something.

Shri Shivaji Rao S. Deshmukh
(Parbhani): While there are rumours
about the cease-fire, there are also
rumours to the contrary that the
enemy has occupied Biar Bet. On this
issue also, the Parliament should be
informed. '

= w1 F YW (FeET) WY
#Ar S F O B ¥@ 99 R GAW
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ol v g o
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1748 hrs,
DEMANDS FOR GRANTS—Contd.

MINISTRY OF FOOD AND AGRICULTURE—
Contd.

Dr, M. S. Aney: Mr. Deputy-.
Speaker, Sir, I hope the Prime Minis-
ter will be coming in here and will
make a statement as desired by the
hon. Members. In the meantime, you
have called me to speak on these
Demands.

In the course of the debate, I have
heard many hon. Members and I find
tha: they want to know what is the
policy; of the Government in regard
to agricu'ture and economy. I be-
lieve that the hon. Members of this
House know that the policy of this
Government generally is one of self-
sustaining and self-generating cce-
nomy. That is the ideal of the
economic policy that has been laid
down some time before and I believe
that nothing has happened for the Go-
vernment to say that that policy has
been abandoned, The agricultural
policy also, which Government will
adopt, will be consistent with the-
ideal 'of se'f-sustaining angq self-
generating economy. If I were to put
it this way, it isa policy of
"Swadeshi” by which you must pro-
duce what you want to use and you
must use what you produce. Unless
the country generally takes to these
methods, it will not be able to attain
that economic prosperity which it is
desiring to reach.

As regards agricultural policy which
has been agreed to by all, the greater
need of the day is production, and
agricultural production is an essential
need of the country. We cannot
afford to depend upon other countries
for the sake of feeding our people.
That being so, all attempts should
be made by Government tp attend to
all those minor matters which would
help to add to production. \

I would invite the attention of
the Food and Agriculture Minister
to one point in this connection. If
production has to be increased, which
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ig the aim, then all those minor mgat-
ters which wou'd help to  produce
more have to be ve'y
carefully attended to by the Ministry.
It has been agreed to that among the
various methods which we have to use
for this purpose, the use of fertilisers
is an important one.

15.52 hrs.
[Sur1 THIRUMALA RAo in the Chair]

From the report of the department of
Agriculture we find that:

“The use of nitrogenous fertili-
sers has been increasing steadily,
but it has not been possible to
meet the full requirements on ac-
count of inadequate internal pro-
duction and shortage of foreign
exchange.”.

I am sorry to say that our production
as regards fertilisers is not coming up
to expectations. But apart from that,
there is another point to which I would
like to invite the attention of the hon.
Minister, namely that whatever ferti-
lisers are produced are not properly
distributed. That is another trouble.
And I would like to take this vppor-
tunity to bring to the notice of the
hon. Minister an instance of extreme
carelessness on the part of-those who
are in charge of the distribution of
fertilisers.

Last year, the Maharashtra State
was not able to supply the required
quantity of fertilisers to the Vidarbha
Co-operative Marketing Sociéty Limit-
ed which has its headquarters at Nag-
pur, and which is the wholesale dis-
tributor for all the societies in all the

eight districts of Vidarbha.
Therefore, on their advice, they
placed an order for supply from

Regional Director (F), Calcutta. The
Regional Director (F) at Calcutta had
despatched the supplies to this society.
I would not like to narrate the whole
thing and read out the complaint
which has been submitted, but I shall
send these papers on to the hon. Min-
ister for his careful perusal. When
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the consignments sent in the wagons.
by the railways were received, it was
found that the bags were completely
tattered, and some bags were torn,
and there was also loose stock in the
wagons. More than half the quantily
was wanting. Thousands of bags
were received in that condition. When
the bags were received in that condi-
tion, the persons concerned took care
to get the officers and in their pre-
sence, every thing (consignment) was:
inspected, and the records were pre-

pared. The matter was then report-
ed to Government. For several
months, nothing further happened.

Later on one gentleman called a
Deputy Director was sent there.

On 30th December 1964, the Under
Secretary to the Government of Maha-
rashtra intimated them that Shri P, C.

-Mathur, Deputy Director (Fertiliser

Planning), Government of India,
would be visiting a few selected pla-
ces in Vidarbha districts to look into
the complaints. This 'officer visited
only four or five centres. The docu-
ments and relevant records showing
the condition of the bags, re-bagging
done angd shortages observed in the:
consignments were shown to him. The
Government of India oMicer sajd that
as the Maharashtra Government had
sent their ingpector to Calcutta and
he had given a certificate to them that
the stocks were received by him by
100 per cent weighment, he was not
inclined to bother himself by the
shortages observed by the consignees
at the time of taking delivery. He
desired to see only those unrebagged
bags which were received by the con.
signees in their original packing. Since
the bags which were received in ori-
ginal packing could not be removed
from the station without rebagging
and since most of the stocks were:
sold out, the bags in original packing
were not available for his inspection.
He wanted to see the old tattered
bags in which the fertiliser was sent.
When these were pnot there, and the
new bags in which the fertiliser was
repacked were shown, he said ‘I have
nothing to do with this’.
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[Mr. DepuTY-SPEAKER in the Chair]

Thus he closed the inquiry. No use-
ful purpose has been served by the
visit of the officer from the point of
view of inquiring into this matter and
doing justice by the parties who have
suffered. His stand was that the
Maharashtra Government had . sent
their officer to Calcutta and he had
passed a receipt. So he would not do
anything. Thus he closed the inqu-
iry.

This is a matter which took place
in August 1964. These persons have
incurred extra charges by way of re-
bagging expenses. There has been
delay. Then the question of compen-
sation for the shortages in stock re-
mains unsettled.

Thi; is how these societies have
suffered. This is how things are going
on. Hundreds of consumers  have
suffered. There is no one to inquire
into the matter. This is the way the
cultivators are being protected by the
agricultural department. The culti-
vators incur losses for no fault of

theirs. They ask for an investigation
80 that they can get justice. But this
is what ultimately happens. I would

like to tell Government that they are
judged by their performance, not by
their promises. Promises by themsel-
ves are of absolutely no value to the
people.

I will send all these papers to the
Minister. Let him look into the mat-
ter, order an inquiry and try to see
that justice is done to the hundreds
'of farmers, members of the society,
who have suffered in this  matter.
They look up to him for justice in
this matter. This is a very imnortan®
matter which I wanrted to bring *o the
notlice of the hon. Minister. Thank
You.

Shri Kamalnavan Bajaj (Wardha):
I would like to say some‘hing about
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the cease-fire or the point just raised

byt some hon. Members.

Mr. Deputy-Speaker: Not now. 1
have sent word to the Prime Minister..
He will be coming in a few minutes..

Shri Maniyangadan: I rise to sup-
port the Demands for Grants of this.
Ministry.

It cannot be said that the food situ-
ation in the country is satisfactory..
There are several shortfalls. But the-
whole blame for that cannot be laid
on the Ministry of Food and Agricul-
ture. There are various factors, for
many of which this Minstry is not

directly responsible, which have:
brought about this situation.
I wish to mention two or three:

things. One is the non-availability of
sufficient quantity of fertiliser. Also,.
there is shortage of foreign exchange
for importing a sufficient quantity of
fertilisers. Then again, there is in-
sufficiency of  irrigation facilities.
There is also the fact that all the
facilities created have not so far been
utilised. These are some of the fac-
tors which have gone to create the
present situation. In assessing the
merits or demerits of the Ministry,
we have to see how things have been
done within the limitations that exist
how.

18 hrs.

It has to be remembered tnat the
present Minister took over charge at a
time when the food situation was very
critical, and I have no hesitation in
congratulating nim on turning the cor-
ner. It has to be said to his credit
that due to the various measures adop-
ted bv him, the situation has im-
proved considerably. Of course, much
remains to be done.

There have been suggestions that all
controls chould be removed, and free
trade snould be allowed. There was
also a suggestion on the other side
that complete control should be intro-
duced. Personally speaking, I am
not a votary of controls. I believe
that if controls are imposed, that will
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create further problems, but we know
the circumstances because of which
controls have to be introduced at pre-
sent. So it will be cruel if the con-
trols are removed now. It will be
experimenting with human lives, In
the most developed countries, where
there is abundance of production of
foodgrains, they can afford to give up
ccontro’s, but here, in the scarcity con-
ditions that prevail, my submission is
that a certain amount of control is
necessary.

The establishment of the Food Cor-
poration and alsp the setting up of
the Agricultural Prices Commission
are some of the good things done and
I hope that these institutions will dis-
charge their functions properly.

Coming tp the State of Kerala,
which is the worst affected area in
country, informal rationing was jn-
troduced some time ago, ang it is still
continuing there. I have to inform
the House that the situation there is
still very: bad. The quantity of ra-
tion is very meagre, also the stuff we
get is often very bad. The people of
Kerala are not used to wheat, and
they are used to on'y parboiled rice.
This has been referred to by  Shri
Waribor.

I know the difficulties and also the
anxiety of the Government to tide
over the situation. I have to make
certain suggestions. I am not for sta-
tutory rationing. Shri Warior sug-
gested that statutory rativning should
be introduced. I for one would not
agree to that proposal. It will create
80 many new problems, and as a con-
sequence the country or the State will
not be benefited.

1 submit that this informal iation-
ing is meant only for supplying a
minimum quantity of rice. One of its
objects is to control the prices in the
open market. So, it presupposes the
availability of some rice in the open
market. So, if the purpose is to be
achieved, the sources from which rice
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comes to the market should not be
closed. But in Kerala, what is happen-
ing is that what is produced there is
being procured by the Governmcnt
under the levy system. Added to that,
the traditional markets from where
rice used to come to Kerala, namely
the neighbouring States of Madras
and Andhra, are being closed. For-
merly rice used to come to Kerala,
but now ng rice is being brought from
those areas. The State is cordoned
off under the policy of each  State
being one zone. I would sugges: that
the levy system in Kerala should be
completelyr abolished, though some
concession has been given to the agri-
culturists recently, and also that free
movement of rice from the neighbour-
ing Stales of Andhra and Madras
should be allowed. They are surp'us
States and my information is  that
there is rice in large quantity avail-
able there. If that surplus rice can
be allowed to be sent to Kera'a, this
difficulty could be got over.

The recent reports in the papers
from Kerala state that the price of
rice has gone up very much. As Shri
Warior has stated, the price of rice
per bag in the open market has gone
up even more than Rs. 100. If that
situation is to be eased, the only me-
thod is to remove these restrictions:
that is, to remove the ban on bring-
ing rice from the neighbouring States
and also to stop the levy system. If
that is done, I am sure the situation
will ease and the price in the open
market will come down, and there
will be sufficient stock.

The present ration is 80 grams of
rice and 80 grams of wheat. That is
not sufficient for an individual. But
if that is to be supplemented, as I
submitted, this source of availability
'of rice in the open market must be
opened. If that is done, I am sure
there will not be much difficulty. As
I stated, the recent reports of price-
rise in the open market leads to a
very serious situation and there is the
former situation. arising again. So, 1
would request most humbly that the
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Food Minister should look into the
Question immediately and see that the
situation does no: go from bad to
“worse.

Again, I have to make another sub-
mission and that is regarding the fixa-
tion of price of paddy. ln Kerala, for
the system of levy, the price has been
fixed by the Government. My first
submission is ihat levy shou'd be com-
pletely abolished. Whatever be the
price of paddy in Kerala, it 1s not
sufficient. It has absolutely ng rela-
tionship whatever with the cost of
production, The main rice-producing
area in Kerala is Kuttanad. There, the
agricu tural operations are very pecu-
liar, and they are not so0 in any other
part of the country. The backwaters
around the Vembanad kayal is the
place where they are growing paddy.
Big bunds at heavy costs are put up
every year, and water is pumped but,
and thén cultivation is going on. Apart
from the dangers and the risks invol-
ved, it is a very costly operation. Con-
sidering all these matters, it is not
possible to satisfy the cultivator with
the present price that is fixed. If the
cultivator is to get an incentive price,
he must be paid very high. What I
suggest is that the cost of production
must be reduced. For this, instead
of put.ing up temporary bunds, if a
permanent bund could be put up at
Government cost, then, the cost of
cultivation would come down. The
Minister of Food and Agriculture is a
member of the sub.committee of the
Cabinet looking into the Kerala
affairs during the President’s rule. I
appeal to him to look into this matter
and see that necessary things are done.
I also suggest that electricity and fer-
tilisers should be supplied to those
areas at subsidised prices. Another
point js that the construction of the
Thannirmukkam bund was  started
several years ago, but the progress is
very slow. If it is expedited, and the
other things which I suggested are
carried out, I am sure that the pro-
duction, of paddy in Kuttanad area
will be less costly and there will not
be much difficu't ;.
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Another point “is-with. regard to the
fair price shops. Wi.h the introduc-
tion of informal pationing, the system
of fair price shops has been abolished
there. The poor people. who used to
get rice at a low price are not given
that facility now. I therefore submit
that that should be reintroduced to
ease the food situation there,

I now wish to make another sug-
gestion. Tapioca is a commodity
which is being used by the pcop'e as
a supplementary f{ood, but the situa-
tion now is, the people are afraid to
cultivate tapioca because of the fluc-
tugtion in price. I would submit that
if a minimum price is assured to the
cultivator, more tapioca will be culti-
vated and that will ease the food situ-
ation there. 1 would suggest that the
present rations must be increased at
least during the coming three or four
months. Through the fair price shops
more rice was being supplied during
this period in previou¥"years. So, I
suggest it should be done. Otherwise,
it will not be possible to get any rice
in the open market during this period.

During the thirg plan, no new irri-
gation scheme has been started in the
State. The second plan schemes are
being continued and several of them
are stil remaining incomplete.
There are very good  schenies
in certain areas in the State ang if
they are implemented, the present
rice crop production would increase.
Single-crop lands can be converted
into double-crop lands. From the
papers supplied by the Ministry of Irrj_
gation and Power we find in Kerala
cent per cent of the irrigation poten-
tial made available is being utilised
and not an ounce of water is wasted.
So, the minister should look into this
also.

Mr. Warior referred to fisheries. I
would like to refer to some commer-
cial crops like arecanut, cocoanut, ete.
I am sorry, the report mentions no-
thing about the cocoanut and areca-
nut plantations. Specizlly the cocoa-
nut plantations are facing a very seri-
ous situation. There are so many dis-



11993 D. G.—Min.

[Shri Maniyangadan]

eases. Research is belng done in the
research centres there; I am not blam-
ing anybody, but I suggest that it

must be taken up more seriously.

ot wiweeT™ dan: H o w®Y
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as & oW, g A F 6T 1w
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T FY 917 Fifw 59 § frardl 1 a¥
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W3 947 wizm v 97 fqar ar fag
Fframrdmgagfaa s or
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fE wT 1-4-65 ¥ 1 T9aT 19 AN
g AT 3 1 gEY G & 200 fRAniET
& foe oF e #7 W Y 1-4-65
*F 9gd 2 Y 30 ¥ 9T AT 1-4-65
¥ 3%T 93qA R TAT T 1 500 fHa1-
et & fag o fegew &1 = wrer
1-4-65 ¥ TZY 4 TY 24 &Y g
q1 NfF 9T 1-4—-65 F IR F 7 FT1Q
45 37 Y AT § 1 800 fEAvET &
faqg & feed &1 e 1-4-65 &
gy Wgi 5 ¥IY 83 4¥ 97 T WA
1-4-65 % 91 ¥ q a7 FT 10 &Y
3543 Y mar ¢ 1 1000 fEETZT
& fag ux feaes & faq 1-4-65 @
qgN WTST 97 6 TIY 91 &y AfFa wa
1-4—-65 & I ¥ qF JIHT 12 %99
3 AN ) ww fgmma & Ty sw
A W HEE T B TEA I WA
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Tt F @ & @ qg F@ aF Ifwa
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¥ FH 25000 AFT W F T,
feeett wifs @l £ 9@ & | W
ﬂﬁwmm%m%sﬁ'{i

w%«wfﬁarﬁwmfwr
™ g o— .

“For e.g. during the British rule
we used to pay Rs. 3-37 for about
40 kgs. of chikoo-basket despat-
ched from here to Delki at hair
parce’ rate, After the respte
given in the freight rate from halr
to quarter by our National Gov-
ernment, freight for the same
package came to Rs. 2-37. This
amount stood at Rs. 2:90 on 3l1st
March, 1965. Now with 100 per
cent increase in ra'e, the amount
will be Rs. 5:60. From this, it
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will be realised how far the
freight expenses has risen.”
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